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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAIT ﬁr, .*lg—snfrmal
PRINCIPAL BENCH AT NEW DELHI 68, Nagar |}
ORIGINAL APPLICATION NO. 329 OF 2024 U*‘ Reg:No. M8/

TA_RIAL \K\Q /ARIA

IN THE MATTER OF:
RAJENDRA TYAGI ...APPLICANT
VERSUS

UNION OF INDIA & ORS ...RESPONDENTS

AFFIDAVIT ON BEHALF OF NEW GKHLA INDUSTRIAL DEVELOPMENT
AUTHORITY (‘NOIDA’Y RESPONDENT NO. 15 IN COMPL!ANCE OF
DIRECTIONS PASSED BY THIS HON’BLE TRIBUNAL VIDE ORDER DATED
28.07.2025 IN THE CAPTIONED MATTER

MOST RESPECTFULLY SHOWETH:

I, Arvind kumar aged about 40 years, son of Shri Chandrapal Singh having
office at New Okhla Industrial Development Authority, Sector-6, Department- of
Work Circle-10, Gautam Budh-'Né"gié"r’.."ljtﬁar Pradesh- 201301, do hereby

solemnly affirm and state as follows:

1. That | am presently serving &s Manager, department Work Circle-10 at
New Okhla Industrial Development Authority that has been arrayed as
Respondent No. 15 (‘NOIDA/Respondent’) in the captioned
proceedings. | am well conversant with the facts and circumstances of
the captioned case having perused the records pertaining to case
available and maintained by NQ_ITDA.:I am authorised to swear the present

affidavit on behalf of NOIDA and competent to make the present affidavit.

2. | say that nothing contained in this Affidavit should be deemed to have
been admitted unless the same is expressly admitted herein. As such, |
crave liberty of this Hon'ble Tribunal to file a detailed paragraph-wise
response to the captioned matter at an appropriate stage or as and when

directed by this Hon'ble Tribunal.

N.C. SI
f G.B. Nagar
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3. | say that the present affidavit is being filed on behalf of NOIDA in
pursuance of the directions passed by this Hon’ble Tribunal vide order
dated 28.07.2025 disclosing the necessary actions taken by NOIDA
against the persons, projects, and properties involved in illegal
constructions in floodplain area within the territorial jurisdiction of NOIDA,

subsequent to the filing of the captioned matter.

4. | state that NOIDA has been actively taking steps to address illegal and
unauthorized constructions in the designated floodplain areas of the
Hindon and Yamuna rivers, respectively. To effectuate and efficiently
implement the same, an action plan was formulated by a joint team
comprising the Irrigation Department, Police Department, and NOIDA,
pursuant to which large parcels of land were made free from all sort of

illegal constructions.

5. | state that the Irrigation Department, Division-Ghaziabad issued a notice
dated 28.07.2025 to one Mr. Bharat Sharma, S/o Shri S.S. Sharma,
Director of 909 Structure Private Ltd., having registered address at 99
Patparganj, New Delhi — 110091, and currently residing at Badauli
Khadar intimating qua the illegal encroachment and constructions being
raised at the Yamuna Flood Plain area by the said person in violation of
the Northern India Canal arid Drainage Act, 1873 and applicable rules.
Accordingly, the said noticee was called upon to furnish objections/
response on 04.08.2025 failing’ which, it would be deemed that the

noticee accedes to the offences committed.

True copy of notice dated 28.07.2025 issued by Irrigation Department,
Division-Ghaziabad to Mr. Bharat Sharma along with geo-tagged images
dated 26.08.2025 showing demolition of illegal construction in the
floodplain area ofvillage -Kondli, Bangar are annexed herewith and

marked as Annexure A-1(Coily}. .
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6. Subsequently, on 26.08.2025, a joint exercise was carried out by Work
Circle-10 and Land department of NOIDA in coordination with Irrigation
Department, Division-Ghaziabad and with the support of the Inocal police
in the floodplain area of village Kondli Bangar. The requisite action
therein involved demolition of unauthorized constructions developed
under the project "909 (Nine O Nine)" by 909 Structure Private Limited
which had illegally constructed more than 25 farmhouse properties in the
said floodplain area. True copy of letter dated 26.09.2025 issued by
Senior Manager, NOIDA to Law Officer, NOIDA is annexed herewith and

marked as Annexure A-2.

7. | state that on 13.02.2024, a den:olition exercise was carried out by Work
Circle-7, NOIDA along with support of local police against more than 25
illegal plotted properties constructed by Shri Kambhu, S/o Jagdish,
and Shri Somveer, S/o Deshraj, both residents of village lllahabas,
Sector-138, Noida, situated at Khasra nos. 216, 217, and 403, which fall
within the floodplain area of village lllahabas, Sector-138, Noida. It is
pertinent to mention that fcllowing the removal of these encroachments,
appropriate signage and nctice boards were installed at the site to inform
the public at large and to prevent a'ny’further encroachments at the said-

location.

True copy of letter dated 25.09.2025 issued by NOIDA along with geo-
tagged images dated 13.02.2024 showing demolition of illegal
construction in the floodplain area of village- lllahabas , Sector-138,

Noida is annexed herewith and marked as Annexure A-3(Colly).

demolition exercises were" ¢arried out by Work Circle-6 and Land
department, NOIDA in coordination with the Irrigation Department along
with the support of the local police and district administraiion in the
floodplain area of village Sorkha Jahidabad, Noida bearing Khasra nos.
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420, 461, 463, 467, 469. Further, the Lekhpal from district administration
has lodged a complaint dated 19.02.2025 to the Station House Officer,
Police Station Bisrakh seeking registration of a First Information Report
(‘FIR’) against the following individuals for illegal encroachment in the

floodplain area of village Scrkha Jahidabad, Noida:

Name of Person Project|Properties go. o . [IPlace
roperties |
1. Sh. Bablu S/o Sh.
Devpal,
2. Sh. Sandeep S/o Sh.
Udaipal, Sorkha
3. Sh. Devendra S/o Jahidabad
Sh. Dalehand whole Khasra No.
R/o Tigri - Plotting 30 + 420, 461, 463,
4. Sh. Sherpal S/o Sh. 467, 469
Laxman R/o (Gram Samaj
Bahlolpur Land)
5. Sh. Vijendra S/o Sh.| - |[
Jhagru R/o
Haibatpur | | ] L

True copy of letter dated 26.09.2025 issued by NOIDA along with
complaint dated 19.02.2025 lodged by Lekhpal from district
administration with geo-tagged images dated 07.01.2025, 22.04.2025
and 16.07.2025 showing demolition of illegal construction in Khasra Nos.
420, 461, 463, 467, 469, 481 of village Sorkha Jahidabad, Noida are

annexed herewith and marked as Annexure A-4 (Colly).

. | state that village Bahlolpur falls within the jurisdiction of Work Circle —
4, Noida. An inspection at the said village was carried out and it has been
found that no illegal encroachment or development of unauthorized
colony in the said village. it is further submitted that the colony situated
in the floodplain area of the Hindon River has been in existence for
several years and is already a d_ensely populated residential settlement.
The said floodplain area ;gf,;k\:e H'ndon River falls under the jurisdiction of

the Irrigation Department, Uttar Pradesh.

aRfa< |IR
o wfra-10, st




1313
5

True copy of the letters dated 05.12.2024 and 25.09.2025 issued by

NOIDA are annexed herewith and marked as Annexure A-5{Colly).

10. | state that the floodplain area of village Gadhi Chowkandi falls within the
jurisdiction of Work Circle-5, Noida. This area has been inhabited for
many years and there is no illegal or unauthorized construction raised in
the said area. This fact has been duly affirmed by the Senior Manager of
Work Circle—5, NOIDA vide letters dated 18.08.2025 and 25.09.2025.
True copy of letters dated 18.08.2025 and 25.09.2025 issued by NOIDA

are annexed herewith and marked as Annexure A-@(Colly).

11. | state that villages Salarpur, Gejha, Shahdara, and Bhangel fall within
the jurisdiction of Work Circle—8, Noida. Upon due verification, it has been
ascertained that no khasra of the aforesaid villages falls within the
designated floodplain area. Accordingly, no action in respect of
encroachment is necessitated.

True copy of letter dated 26.09.2025 issued by NOIDA is annexed
herewith and marked as Annexure A-7.

12. | state that village Raipur and Ste‘lta’npur fall within the jurisdiction of Work
Circle-9, Noida. Upon ver"ificélidh, ‘it has been ascertained that from
01.01.2024 till date, no demolition exercise has been carried by Work
Circle-9, Noida on the land of the aforesaid villages in the floodplain area
of the Yamuna River. The same is duly affirmed by the Senior Manager,

Work Circle=9, NOIDA vide letter dated 26.09.2025.

True copy of letter dated 26.09.2025 issued by NOIDA is annexed

herewith and marked as Annexura A-8.

13. | say that NOIDA has hig'helsf:l."eg'ard for the directions passed by this
Hon’ble Tribunal and has continuously undertaken necessary actions and

requisite steps qua all illegal and unauthorized constructions and
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activities being carried by unscrupulous individuals which fall within the
territorial jurisdiction of NOIDA. It is humbly submitted that NOIDA
undertakes to continue taking such necessary and appropriate actions
against such illegal activities, unauthorised and illegal constructions
taking place within its territorial limits and will abide by any directions that

may be passed by this Hon'ble Tribunal.

14. | say that NOIDA has acted with alacrity and ensured to take remedial
steps towards illegal and unauthorized constrictions which fall within its
territorial jurisdiction, thereby addressing all the grievances raised by the
Applicant. As such, the O.A deserves no indulgence from this Hon'ble
Tribunal and it is prayed that the same may be disposed of in light of the

actions taken by NOIDA. ... |

=

DEPONENT
IRFI< HAR

T
VERIFICATION: a® Afdpa-10, Ags

Verified at NOIDA on this the 06 day of October 2025 that the above named
deponent do hereby verify that the contents of Paragraph No. 01 to 14 of the
aforesaid affidavit are true and correct to my knowledge and belief and no

part of it is false and nothing material has beern concealed therefiom.

A’g‘:}w =
 DRRANENT

Neaveen Chandra Sharma BERSED
Acvocate Notary I \fhe-10, e

Dadit Hoida (G.B Magar
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ARVIND KUMAR
Assistant Manager (Civil)
Code : 3219

Date of lssue : 01.01.2021
Valid Upto : 31.12.2025
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Biood Group A+ve
Eme. Cont. Person . Anju Singh
Emergency Contact : 7011033582
Residence Address : B-14/179, Himgirt Appt.
Sec.-34, Noida,
G.B. MNagar,
Uttar Pradeah
Parmanent Address : B-14/179, Himgiri Appt.
Sec.-34, Naida,
G.B. Nagar,
Uttar Pradesh

Emp. Moblis No. : 9208891383

S
| 1 r"’ {
e

[ T — PR —




adeddOn. 1(cony)

PRI foAoler
Ryerg fmior woe, misramEg
Tfey

=iw  Q3¥ /5 /RiFEm /g9 &= /ada e/ Rars - Q3% 61 /2025
fi THRE S g7 DR e eE . amr. e A,

el Do o bl o TR ot ax e, T
SN L
RS TS T RLAAL. =y s S, . I et v R

ARA Arfew gron ug YiHd fear snar 8 6 anud gy o[y WU A AT A
T ST EA W TS & forl @ @ 3y FEfer #RE A1 IR 8 | Al
LE PO dATH Tae 8 W9 1873 RT 70/%el 153 WU 27 @B I

GUZHT 8 |

S @R S1OE) 30 [A%g @ AT & @ B THIO IR Bl §
A1 50 aaien 4 yoRerd e T el fRed wu # R 4| e Mas
BT A e 8 o7 o T SRR, g b @ve, (U-iie
TRAFR). TIRTATER 0¥ YA N IR 416 H e Sfed 7+ gnh
qor Me A fea s [ aes) QORI SO WeR & | R arderey
qaitre wpind eb gdr g 0 oendl @l den $Rid &vs & anfl &

it wlaER urE

| R ey

GEin? L. onf Efor @qug
Lol dIdld




ProrerTy ¢3X7

i

fihe
v

TN

: ROLCAY 51 1 CE f fqﬁ h £ i “ ;_':,;.f;.'_' fm GPS Map Camera “

- Noida

. Uttar Pradesh, India
.- Sportsville Farms By Nine O Nine Group, Noida, Uttar Pradesh
/2 201304, India
. Lat 28.440702° Long 77.459218°

Google ! 26/08/2025 12:07 PM GMT +05:30

[l T RN = _._.-')‘ ! Y, '_"_:ﬂ.',,"""'\_ i fhat o preh i ol -“l




ek By A () 6Ps Map Camera

B T

Bl

/ Noida, Uttar Pradesh, India
! Sportsville Farms By Nine O Nine Group, Noida, Uttar Pradesh
201304, India
= Lat 28.440702° Long 77.459218° t
Google " 26/08/2025 12:07 PM GMT +05:30 X/

"'{4[4,{ (‘L‘/:/y

}

LR e




1319

11

A N ; T m‘ﬁsps Map Camera k. 2
N0|da Uttar Pradesh Indla A
Sportswlle Farms By Nine O Nme Group, Noida, Uttar Pradesh [
201304, India :

~ Lat 28.440711° Long 77.45927°
' 26/08/2025 12:08 PM GMT +05:30 Q
o ) RS RN 10T G O \ %W @7’// A




1320
12

]

" Noida, Uttar Prad
4. Sportsville Farms By Nine O Nine Group, Noida, Uttar Pradesh
/201304, India
. Lat 28.440693° Long 77.45925° Q
. 26/08/202512:08 PM GMT +05:30 |
e G et e I

1

r

NAANN R

TR



1321
13

MY S Y
PS Map Camera 2

b

"% sportsville Farms By Nine O Nine Group, Noida, Uttar Pradesh
$% 201304, India

@« Lat 28.440735° Long 77.459205°
26/08/2025 12:08 PM GMT +05:30

e Al
[\ |




Sportsland

Ac@ Farms

1322

14

Gautambuddha Nagar,Uttar
Pradesh,India

Sector 156, Gautam Buddha Nagar,

Gautambuddha Nagar, Uttar Pradesh 201306,

India

Lat 28°26'26.2494"N, Long 77°27'33.0702"E

08/26/2025 12:08 PM GMT+05:30 Q
i \LE tne

oA



PRQPE l'l"11 323,

15

N0|da Uttar Pradesh India

-_ﬂ Sportsw[le Farms By Nine O Nine Group, Noida, Uttar Pradesh
M 201304, India
( Lat 28.440795° Long 77.458839°

26/08/2025 11:50 AM GMT +05:30

i ! ' AT s R e Q e

%W ‘ff/}




Sportswlle farms by nine o nine group Noxda Utta
India

Latitude Longitude
28.440586666666665° 77.46012333333333°

Local 11:04:05 AM Altitude 196 meters
GMT 05:34:.05 AM Tuesday, 26.08.2025




N

Gautambuddha Naga},Uﬁéf :
Pradesh,India

a%}i‘fﬁi'@ Sector 156, Gautam Buddha Nagar,
Gautambuddha Nagar, Uttar Pradesh 201306,
India
Lat 28°26'26.2425"N, Long 77°27'33.0988"E
08/26/2025 12:08 PM GMT+05:30

17




| PRovepas =
18

| Gautambuddha :Nagé.i‘,?Ut"car
Pradesh,India

Sector 156, Gautam Buddha Nagar,
Gautambuddha Nagar, Uttar Pradesh 201306,

India
Lat 28°25'56.9172"N, Long 77°27'53.7201"E

08/26/2025 03:28 PM GMT+05:30

R T




Gautambuddha Nagar,Uttar
Pradesh,India

%?ﬁ?}'@_ﬁffé’fms Sector 156, Gautam Buddha Nagar,
Gautambuddha Nagar, Uttar Pradesh 201306,
India
Lat 28°26'26.1154"N, Long 77°27'36.5454"E
08/26/2025 12:36 PM GMT+05:30




1328
20

o

Gau;tarmbuddha; f\lagar,Ut ar 5
=8 Pradesh,India

Activily Farms

@ Sector 156, Gautam Buddha Nagar,
Gautambuddha Nagar, Uttar Pradesh 201306,
India
Lat 28°26'25.1728"N, Long 77°27'34.6316"E Q
08/26/2025 12:34 PM GMT+05:30
SR AR ECT .




Pradesh,India
M Sector 156, Gautam Buddha Nagar,
’@l Gautambuddha Nagar, Uttar Pradesh 201306,
India
Lat 28°26'26.4271"N, Long 77°27'32.5264"E Q
12:08 PM GMT+05:30 e




1330

22

Gautambuddha Nagar,Uttar
Pradesh,India

Sector 156, Gautam Buddha Nagar,

Gautambuddha Nagar, Uttar Pradesh 201306,

India

Lat 28°25'51.2632"N, Long 77°27'45.2415"E Q
08/26/2025 02:01 PM GMT+05:30 %W y//




£d

[N . Q GPSb:IHaﬂp Camera
. ! Gautambuddha Nagar,Uttar
. Pradesh,India

i _» Shafipur Road, Gautam Buddha Nagar,
| Gautambuddha Nagar, Uttar Pradesh 201306,
- India
| Lat 28.439431, Long 77459329
"~ 08/26/2025 11:07 AM GMT+05:30




1332
24, —

|
|
|
|

Gautambuddha Nagar Uttar
Pradesh,India

A%E”F‘Jf.::& Sector 156, Gautam Buddha Nagar,
Gautambuddha Nagar, Uttar Pradesh 201306,
India
Lat 28°26'26.1261"N, Long 77°27'33.0861"E f
6 2025 M MT 05:
08/2 /  1|2 08 P G +05:30 P &f//




1333

5 ©) GPS Map
CFP6+JV, Noida, Uttar Prade

Latitude Longitude

28.43691775° 77.46352941°
Local 12:05:58 PM Altitude 196 meters %W ‘“f‘/f

GMT 06:35:58 AM Tuesday, 26.08.2025



1 Colony number 1 N0|da Uttar Pradesh 201304,
India

Latitude Longitude
28.440978333333337° 77.45999166666667/°

Local 11:30:24 AM Altitude 195 meters
GMT 06:00:24 AM Tuesday, 26.08.2025




] S gL

() GPS Map Camera’,

Vg o Py i A AR o .
oida, Uttar sh, India
~ Sportsville Farms By Nine O Nine Group, Noida, Uttar
7| Pradesh 201304, India
W Lat 28.440754° Long 77.459446°
. ! 26/08/2025 11:51 AM GMT +05:30
Bt T | D i ) [ T R ) i e B

o
b = X




Latitude

28.4437088°

Local 12:12:11 PM
GMT 06:42:11 AM

1336
28

CFQ7+537, Sector 151, Noida, Uttar Pradesh 201304, India
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Latitude Longitude
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Noida, Uttar Pradesh, India

Jaypee Aman, Sector 151, Noida, Uttar Pradesh 201304, India
Lat 28.445152° Long 77.463564°
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f@¥a:— OA No- 329/2024 Rajendra Tyagi Vs Union of India & Ors- & %= ¥ |
(Village Sorkha, Sarfabad, Garhi Chowkhandi, Parthla Khanjarpur, Behlolpur,
Salarpur, Sultanpur, Raipur, Gejha, Naya Gauno Shahdara, Ilahabans, Bhangel,

Momnathalpur, Tilwara, Kondli and Badauli R mﬁ%ﬁ fawtor & wrawr & 1)
Jeof— g o Avver/faofdo /2025 /3023, &% 04.08.2025

Fuar IURRG Auged G um @1 EaAidd w1 de o, e g1 3iiovo
H0—329 /2024 P FrI H AT TR TS 2 |

S D g A dh Jfbha—4, 5, 6, 7, 8, 9 NI UNT BT TS AT UF & AU
H (TS Ho—01 A 18) &R U¥T & G Iad & IffIRad g AMBA—10 B RN e
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urgde foo gnr Affa 25 o9 3y BHESHAT & &GV B BRIGE b TS| Fad
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S.No. Allottee Project Properties No. of Place
Properties
1 Sh. Bharat 909 (Nine O Nine) | Farm House 25+ Vill-Kondli
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(Nillage-Sorkha, Sarfabad, Garhi__Chowkhandl, Parthala Khanjarpur. Behlolpur,
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S.No Name of Person Project | Properties | No of Properties , Place /
1 Sh Kambhu S/o Jagdish = Ploting 25+ Khasra No-2186,
Sh Somveer S/o Deshraj 217 i’:::n‘f”age
Village-lilabans sector.138

A\ d — SURIGI R |

it

%ﬂﬁz)’

Senior Manager
WC-7, Noida
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Lat 28.619024°
Long 77.419666°
13[02]24 02:13 PM GMT +05:30
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fawar: QA No. 329/2024 Rajendra Tyagi Vs Union of Indin & Ors- ® gy ¥ |
(Villnge Sorkha, Sarfabad, Parthala Khaniarpur) | g Gﬁlfﬁajﬂ fator & T ‘}_I

T SWF RAvgd 73 Ho AT/ d0%0~d0H0—10 / 2025 / 2579, faA1@ 25.002025 &
wegH W AP 01012024 | T d g9 8 § ARG B Awg B TR B FIT T
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S.No. Name of Person Project | Properties | No. of ' Place
Properties |
l
1 | Sh.Bablu S/o Sh. Devpal, - Ploting 30+ | Sorkha Jahidabad

Sh. Sandeep S/o Sh. Udaipal,
Sh. Devendra S/o Sh. Dalchand whole

Khasra No. 420, 461,
463, 467, 469

R/o Tigri & (Gram Samaj Land)

Sh. Sherpal S/o Sh. Laxman R/o
Bahlolpur
Sh. Vijendra S/o Sh. Jhagru R/o
Haibatpur l
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Unnamed Road, Amrapali Leisure Valley, Greater Noida, Uttar
Pradesh 201009, India

Latitude Longitude

28.581565° 77.41610666666666°

Local 01:14:06 PM Altitude 199 meters /Q
GMT 07:44:06 AM Tuesday, 07.01.2025 foc )
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ﬁ GPS Map Camera

L i ! .

' Greater Noida,Uttar Pradesh,India
' Greater Noida West, Greater Noida, 201318, Uttar
' Pradesh, India
Lat 28.580736, Long 77.415574
01/07/2025 01:30 PM GMT+05:30
¢ Note : Captured by GPS Map Ca
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' Greater Noida,Uttar Pradesh,India
' Greater Noida West, Greater Noida, 201318, Uttar
' Pradesh, India
Lat 28.580736, Long 77.415574
01/07/2025 01:30 PM GMT+05:30
¢ Note : Captured by GPS Map Ca
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A Link Road, Greater dea West, Greater Nulda, Uttar
| Pradesh 201318, India
i Lat 28.581633, Long 77.418909
¢ 04/22/2025 01:31 PM GMT+05: 30
0 " g "“ Nute Captured by GPS Map Camera
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A Link Road, Greater dea West, Greater Nulda, Uttar
| Pradesh 201318, India
i Lat 28.581633, Long 77.418909
b e 04/22/2025 01:31 PM GMT+05: 30
0 " "“ Nute Captured by GPS Map Camera
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A Link Road, Greater dea West, Greater Nulda, Uttar
| Pradesh 201318, India
f Lat 28.581633, Long 77.418909¢
04!22!2025 01:31 PM GMT+05: 30
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Greater Noida, Uttar Pradesh, India

HCJC+P66, Sai Nagar, Amrapali Leisure Valley, Greater
4 Noida, Bisrakh Jalalpur, Uttar Pradesh 201009, India

of

Lat 28.581375° Long 77.42°
N 22/04/25 01:47:29 PM
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Greater Noida, Uttar Pradesh, India

HCJC+P66, Sai Nagar, Amrapali Leisure Valley, Greater
Noida, Bisrakh Jalalpur, Uttar Pradesh 201009, India

4 Lat 28.581375° Long 77.42°

8l 22/04/25 01:47:29 PM
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f‘f Greater Noida, Uttar Pradesh, India
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# Unnamed Road, Amrapali Leisure Valley,

Greater Noida, Uttar Pradesh 201009, India
Lat 28.582784° Long 77.417942°
22/04/25 02:41:41 PM
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Greater Noida, Uttar Pradesh, India

Unnamed Road, Amrapali Leisure Valley,

Greater Noida, Uttar Pradesh 201009, India
Lat 28.582784° Long 77.417942°
22/04/25 02:41:41 PM
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Amrapali Leisure Valley, Greater Noida,
Uttar Pradesh 201009, India
Lat 28.582351° Long 77.417527° ya
22/04/2025 03:40 PM GMT +05: 30
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3 < F =
Nagar, Noida, Uttar Pradesh, India

HC9S7+F2, Vishr-‘lu
Latitude Longitude
28.56728666666667° 77.41284999999999°

27:20 Altitude 201 meters
Wednaosday, 16.07.2025

Lacal O=:
GhMMT 09:5

07/16/2025 02:19 PM GMT+05:30 Tinc Y

Note : Captured by GPS Map Camera
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AP
1) faRs yawre (Aew) Oﬁﬂ’/%
q@ afdba—10, AgeT
/2}‘1%@ FferpTY
Aqex—6, AITeT

fawa— 0.A. No. 329/2024 Rajendra Tyagi Vs Union of India & Ors. @& =T # |
(Village-Sorkha, Sarfabad, Garhi Chowkhandi, Parthla Khanjarpur, Beholopur,
Salarpur, Sultanpur, Raipur, Gejha, Naya Baon, Shahdara, Hahabas, Bhangel,
Momnathelpur, Tiwara, Kondli and Badauli # &' Y8 [1fqd fAair & w=a7 #|

=i~ uF@ AT /S0H0H0(Ri0) / 2024 / 2422 fRAAT® 05.12.2024
9Fid NSt /9% Afdbd—4 /2024 /1053 f&Aid 18.06.2024

TFUA SR AROd UF B AW W (@A HIAT AT B B SWE JHOT HT GRAA HET
faq 8—

2. In this original application, Applicat has raised a grievance that unauthorized and illegal construction of houses
shops and other commercial establishments on large scale is in progress in Greater Noida and Noida in violation of
environmental norm. Since many of these illegal constructions are being done with top soil, the act is causing large scale
illegal mining of top soil in and around the villages, resulting in deep, catastrophic ipts which is giving rise to a vicious cycle.
It is the allegation of the Applicant that these construction are being done without obtaining mandatory Consent to Establish
and Operate under Section 25 of the Water (Prevention and Control of Pollution) Act, 1974 from the Uttar Pradesh Pollution
Control Board (UPPCB). It is also alleged the these illegal construction/colonis are being developed without having any
sewerage network in place and without having Consent to Establish and Operate under the Air (Preventiona and Control of
Pollution) Act, 1981 and without NOC to draw water from tubewells. In the OA, Applicant had given the details of places
where such construction are in progress as under :

6. That illegal and unauthorized construction are also being carried out in village under Noida, including, but not limited to
Sorkha, Sarfabad, Garhi Chowkhand, Parthla Khanjarpur, Behlolpur, Salarpur, Sultanpur, Raipur, Gejha, Naya Gaon,
Shahdara, llahabaas, Bhangel, Momnathalpur, Tilwara, Kondli and Badauli. More than 1500 he of land in usurped by
private builders/colonizers/real estate agents/property dealers for carrying out illegal and unauthorized construction, in

Noida

Ao ITL RA AR & IWIGT AR & A5 o 1(5) H Sfealaa faawor # Hrger wrftraRw
FRleE @ wRfa 2| Avel witexr g1 g # Sfeafaa Saw amt a e e @ aatd 3w gl
# i / SiaRiae aRaT gk fAefid P eg 7@ Wiad mede Reed @ gl e oy
Y A fIafia @ o1 @ aRaAET B gA 9 SHG fA9g GI HIAAmE T AR AT B B AR
foram wTar 7 | -

SaT YIRYT & G H T BT & & a@ JAfdda—4 & QF=R UMW FEelegR AT & I
FEATAR FT Qe & war fAQeor § urn A1 & AT gEeeyy @ rwtd dly T IfIHHY a
HTAA T8l g8 O 78 2| R A & g9 a7 H Reyd Frat # B @l gd | & Sarer fdiad ®
e 98 @1 u% @ &3 Sovofars faMmr & wfd emar B 9@ AfPd—4 gRT ATl
Frel / Safiae aRaeEr gonfe fAafia 33 o eg &l gaR &1 a1 @ TR/N Agha T8 fear

AT & | gRASHRN & 99 @ G AST @ e @4rT gR1 @ STl @ | e |y gaed afvd
gl /
@reN® FAR)
IRD  yayd
T® Afba—a, ArgeT
yfafaf—

i U HEWERr (RAfIe) #RIeT & arex gaemef |
. &I / Tid AR I DI S IRAT b B H |

i

qd dfdol—4, AITST
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TAF- e/ q0%0(a0w0 —4) / 2025/ 1412
feai®—25 /09 / 2025

1) aRS 9T~  (NSH)
g dfdda—10, A=

2) AR e
JAqex—6, TSI

fdwa.— 0.A. No. 329/2024 Rajendra Tyagi Vs Union of India & Ors. D =" ¥
(Village-Sorkha, Sarfabad, Garhi Chowkhandi, Parthla Khanjarpur, Behoiopur, Salarpur,
Sultanpur, Raipur, Gejha, Naya Baon, Shahdara, Hahabas, Bhangel, Momnathelpur,

Tiwara, Kondii and Badauli ¥ & @ smmaga famfor @ s %)
Ff— g AT/ SoHoH0(0) / 2025 /829 fRFiE 04.08.2025

F[UY IRIFT A< T S AAH | 3[ATT HRIAT 7T 2 b IUNE JHROT B ARATA
7 e -

This is to apprise you that the above-captioned matter was listen on 28.07.2025 for hearing,
wherein the Hon'ble Tribunal directed NOIDA to file a better affidavit, furnishing details of the persons /
projects / properties places against whom action has been taken by NOIDA.

Additionally, the Hon'ble Tribunal has sought the latest status of the action taken by NOIDA in
respect of illegal and unauthorized construction being carried out in various villages within NOIDA,
including Sorkha, Sarfabad, Garhi Chowkhandi, Parthla Khanjarpur, Behlolpur, Salarpur, Sultanpur,
Raipur, Gejha Naya Gaon, Shahdara llahabaas, Bhangel, Momnathalpur, kondli, and Badauli.

You are Requested to Kindly provide the requisite information within a week so that the
affidavit may be filed in compliance with the direction of the Hon'ble Tribunal.

IH U0 B TR W Agd I @ e A 3 g9 &7 7 Rerd s A &y arel
74 A & Fua AWK RS 2 ferved 7 &1 3% g9 &5 Sovofyans R & w@ifie § 3 2 |
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Operte under the Air {(Preventiona und Control of Pottution) Act, 1981 nd without NOC to draw water from tubewells, fn the OA,
given the dewils  of places  where  such  comstruction arc  in  progress  as under,

5. That illegal and unauthorized construction are also being carricd out In village under Noida, including, but not limited w0
Sorkha, Sarfabad, Garhi Chowkhand, Parthia Khanjarpus, Behlolpur, Salarpur, Sultanpur, Raipur, Gejha, Naya Gaon, Shahdara,
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2. In this original application, Applicat has raised a gsicvance that unauthorized and illegal construction of houses shops and
other commercial establishments on large scale is in progress in Greater Noida and Noida in violation of environmental norm. Since
many of these illegal constructions are being donc with top sodl, the act is causing large scale illegal mining of top soil in and around
the villages, resulting in deep, catastrophic ipts which is giving rise (o a vicious cycle, It is the allegation of the Applicant that these
construction arc being done withoutobtaining mandatory Consent to Establish and Opcrate under Scction 25 of the Water (Prevention
and Control of Pollution) Act. 1974 from the Uttar Pradesh Pollstion Control Board (UPPCR). It is also alleged the these iflegal
construction/colonis are being developed without having any sewerage network in place and without having Consent to Establish and
Operate under the Air (Preventiona and Control of Pollution) Act, 1981 and without NOC to draw water from tubewells. In the OA
Applicant had given the details of places where such construction ase in progress as under.

5. That illegal and unauthorized construction are also being carried out in village under Noida, including, but not fimited 10
Sorkha. Sarfabad. Garhi Chowkhand, Parthla Khanjarpur, Behlolpur, Salarpur, Sultanpur, Raipur, Gejha, Naya Gaon. Shahdara,
llzhabaas, Bhangel

, Momnathalpur, Tilwarn, Kondli and Badauli. Morc than 1500 he of land in usurped by private
builders/colonizers/real estate agents/property dealers for carrying out illegal and unauthorized construction, in Noidg
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O.A. No. 329 OF 2024 _ Rajendra Tyagi vs Union of India & Ors, NGT, New Delhi

From Ashwin Raj Jaiswal <ashwin@pslchambers.com>
Date Mon 06/10/2025 20:03

To  akashvashishtha.official@gmail.com <akashvashishtha.official@gmail.com>; bhanwar09@gmail.com
<bhanwar09@gmail.com>; bhanwar09jadon@gmail.com <bhanwar09jadon@gmail.com>;
anupam@jsalaw.com <anupam@jsalaw.com>; gigicgeorge.adv42@yahoo.in <gigicgeorge.adv42@yahoo.in>;
gigicgeorge.adv42@yahoo.com <gigicgeorge.adv4d2@yahoo.com>; srinivas@svlawchambers.in
<srinivas@svlawchambers.in>; pradeepmisra@yahoo.com <pradeepmisra@yahoo.com>;
Akshaygoswami0512@gmail.com <AkshaygoswamiO512@gmail.com>

Cc  Deepesh Raj <Deepesh@pslchambers.com>

U 1 attachment (31 MB)
Affidavit on behalf of NOIDA in terms of the order dated 28.07.2025.pdf;

Sit,

Under instruction and on behalf of our client NOIDA, we hereby serve you the affidavit in compliance of the order
dated 28.07.2025 in the above-captioned matter pending before Hon’ble National Green Tribunal, Principal Bench,
New Delhi.

The affidavit is attached to this mail for your convenience.
Kindly be advised that the present service may be deemed as an advance service of the affidavit.

Best Regards,

Ashvin Raj Jaiswal

Associate

—_)) Advocates

“I: 5 "IE & Solicitors

Direct: £91 11 4999 1260 | Board: +91 11 4999 1250 | Mobile: +91 8299 595 472
Office: A-220, Defence Colony, New Delhi, India — 110 024

Email: ashwin@pslchambers.com | My LinkedIn
Website: www.pslchambers.com_|_About PSL | PSL LinkedIn

Legal 500 — Winner — Dispute Resolution — Arbitration Firm of the Year [2024]; Tier 1 in Dispute Resolution:
Arbitration [2024, 2023, 2022, 2021, 2020]

Benchmark Litigation — Ranked in International Arbitration, Construction, Commercial and Transactions,
Insolvency and Government and Regulatory [2024, 2022, 2021, 2020, 2019, 2018];

AsiaLLaw — Recommended Firm in Dispute Resolution, Insolvency and Bankruptcy and Construction [2023, 2022,
2021, 2020]

India Business Law Journal — Winner — Indian Law Firm Awards in Arbitration and ADR [2022]

IFLR1000 — Notable Firm in Insolvency & Bankruptcy [2022, 2021]

Asia Legal Business — Ranked as Arbitration Law Firm of the Year and Dispute Resolution Boutique Law Firm of
the Year [2024];

Expert Guides, Asia Pacific - Arbitration Expert [2020, 2021]

Forbes India — Tier 1 Tier in Arbitration & Insolvency [2021]
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